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ADDITIONAL PHOTOGRAPHS OF DESILTATION OF DRAINS IN 

SUPPORT OF THE AFFIDAVIT DATED 10.09.2025 FILED ON BEHALF 
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1. That it is humbly submitted that as per the Action Plan of Central Pollution 

Control Board (CPCB), the CPCB had recommended that the drains falling 

into the River Hindon shall be cleared and immediate actions to do so shall 

be carried out. 

 

2. That with regards to the above, it is submitted that taking the 

recommendation provided by the CPCB under consideration, the Urban 
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Local Bodies are carrying out the exercise of cleaning the drains 

periodically. The solid waste collected during the cleaning/desiltation is 

lifted and transferred to the Solid Waste Processing Plants for scientific 

processing. 

The photographs of the cleaning/desilltation of drains being carried out is 

annexed herewith and marked as ANEXURE-1. 

 

3. Hence, the present photographs of desiltation are being filed for the kind 

consideration and perusal of this Hon’ble Tribunal. 

 

4. I state that everything stated above has been stated by me in my official 

capacity on and derived from the official records and I state that nothing 

material has been concealed therefrom. 
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Drain Cleaning Photographs 

Dasna Drain 

 

 

 

ANNEXURE-1
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Hawaliya Drain, Gr. Noida 
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Drain Cleaning near Moser Beer Rotary 
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Dhamola Drain, Saharanpur 

 

 

2143



Paon Dhoi Drain, Saharanpur 
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Numaish Camp Drain, Saharanpur 
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Ghaziabad Drain Cleaning Photographs 
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